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Hemwati Nandan Bahuguna Garhwal University, Srinagar Garhwal, Uttarakhand

(A Central University)
NOTIFICATION NO- HNBGU/RO/2013/448

SRINAGAR, the 14th May 2013
Amendment to Statute 13 and 14 of the Central Universities Act, 2009

Sl.

No

Existing

Amended

0

2)

(&)

Statutes 13

Academic

Council.

Nine members of the

Council

shall form the
quorum for a meeting
of the Academic

Half of the total members of the Academic Council excluding the Chairman
shall form the quorum for the meeting of the Academic Council.

As such

Not existing

Statutes 14 (a) & (d)

Statutes 14 (i)

No change

1. The Academic Council shall consist of the following members namely :

iv.

V.

Vi.

Vii.

the Vice Chancellor
the Pro Vice Chancellor
the Deans of School

the Dean of Students Welfare

Proctor

Controller of Examination

Registrar shall be Ex-Officio Secretary.
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viii. the Librarian

iX. All Head of Departments of the University which are not included in
clause (ii) to (iv).

X. three Professors, three Associate Professors & three Assistant
Professors by rotation in order of their seniority for one year.

Xi. two Principals of affiliated Colleges by rotation in order of their
seniority in substantive capacity as Principal, out of which one Principal
shall be nominated from Government Colleges affiliated to this University
for one year.

Xii. two members elected by the Court for the period of three years.
He/She shall not be eligible for reappointment.

Xiii. five eminent academicians not being in the service of the University
to nominated by the Visitor for a period of three years.

Xiv. Five persons not in the service of the University co-opted by the
Academic Council for their special knowledge in educational progress and
development.

Prof. P.S. RANA, Registrar
[ADVT Ill/4/Exty./362-A/13]
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Hemwati Nandan Bahuguna Garhwal University, Srinagar Garhwal, Uttarakhand
(A Central University)
NOTIFICATION NO- HNBGU/RO/2013/448
SRINAGAR, the 14th May 2013
Amendment to Statute 11 and 12 of the Central Universities Act, 2009

Sl. Existing Amended

No.

(1) 2 3)

1 Statutes 11 Half of the total members of the Executive Council excluding the Chairman

shall form the quorum for the meeting of the Executive Council out of which

Seven members  of e .
two members shall be from among the visitor's nominee.

the Executive Council
shall form the quorum
for a meeting of the
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Executive Council.

2 Statutes 12 (1) & (2)
As such
Statutes 12 (3)

Not existing

No Change
1. The Executive Council shall consist of the following members:
i. the Vice Chancellor
ii. the Pro Vice Chancellor
iii. three Deans of the School to be selected by rotation in order of seniority.

iv. one Principal from Govt./Govt. aided colleges affiliated with HNBGU to
be selected by rotation in order of seniority in substantive capacity as
Principal.

v. one Professor, one Associate Professor and one Assistant Professor to
be selected by rotation on the basis of seniority.

vi. one member elected by the Court. He/She shall not be eligible for
reappointment.

vii. one person to be nominated by the Chancellor.

viii. four persons to be nominated by the visitor.

ix. One person to be nominated by the Chairman, UGC.

X. One person to be nominated by the Secretary, Higher Education, MHRD.

2. the members of the Executive Council should hold office for a term of
three years.

3. at a time no person shall continue to be a member of the Executive
Council in more than one capacity.

4. Half of the total members of the Executive Council excluding the
Chairman shall form the quorum for the meeting of the Executive Council
out of which two members shall be from among the visitor's nominee.

5. Registrar shall act as Ex-Officio Secretary

6. In case of Sub-Clause (iii), (iv) and (v) if the date of joining is the same,
the seniority will be decided by date of birth i.e. the person having earlier
date of birth being senior.

Prof. P.S. RANA , Registrar
[ADVT. Ill/4/Exty./362-A/13]
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